SECOND ADDENDUM TO FORM G
IN THE CORPORATE INSOLVENCY RESOLUTION PROCESS OF INDRAJIT POWER
PRIVATE LIMITED
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

This is Second Addendum to Form G published on April 12, 2025 and subsequent Addendum
published on April 28, 2025 for extension of timelines.

The revised timelines shall be as follows

S.No. RELEVANT PARTICULARS |
1. | Last date for receipt of expression of interest May 20, 2025
2. | Date of issue of provisional list of prospective | May 24, 2025
resolution applicants
3. | Last date for submission of objections to provisional | May 29, 2025
list
4. | Date of issue of final list of prospective resolution | May 31, 2025
applicants
9. | Date of issue of information memorandum, evaluation May 31, 2025
matrix and request for resolution plans to prospective
resolution applicants
6. | Last date for submission of resolution plans June 30, 2025
7. | Process email id to submit Expression of Interest cirp.ippl1@gmail.com
Note: All other details not specifically amended by this publication shall remain same as per
the Form G dated April 12, 2025

For Indrajit Power Private Limited

Prakul Thadi

Resolution Professional of Indrajit Power Private Limited

IBBI Registration No. IBBI/IPA-002/IP-N01149/2021-2022/13806
AFA valid up to December 31, 2025

Flat No. 1405, J Block, Rainbow Vistas, Green Hills Road,
Moosapet, Hyderabad, Telangana, 500018

Date: May 06, 2025
Place: Hyderabad
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MTNL misses 6,100 cr
bond interest payment
—

New Delhi: MTNL has failed to
make interest payments of
sovereign guarantee-backed
6,100 crore bonds as per
stipulated norms, it said in a
regulatory filing. MTNL issued
5,000 government-guaranteed,
unsecured, rated, listed,
redeemable, non-convertible,
and taxable bonds in the nature
of debentures for ¥6,109.6
crore in November 2022. “..it is
informed that due to
insufficient funds, MTNL could
not fund the escrow account
with the adequate amount,”
the State-owned firm said. e1i

Iron ore production rises
4.3% to 289 mt in FY25
—

New Delhi: The country’s iron
ore production rose 4.3 per
cent to 289 million tonnes in
2024-25, over the year-ago
period. The iron ore
production was 277 mt in
2023-24, the mines ministry
said ina statement. The
production of manganese ore
rose to 3.8 mt in 2024-25, over
3.4mtin2023-24.pm

Telcos demand exclusive IBS
deployment rights at 4 airports

FAIR ACCESS. Airtel, Jio, Vi oppose unlicensed entities, citing legal and monopolistic risks

—
Vallari Sanzgiri
Mumbai

The three telecom operators
— Bharti Airtel, Reliance Jio
Infocomm and Vodafone
Idea (Vi) — have demanded
the right to deploy a com-
mon in-building solution
(IBS) across four interna-
tional airports, stating that
only licensed telecom ser-
vice providers have the right
to provide such services in
the country.

In various joint letters ad-
dressed to the authorities of
Navi Mumbai, Guwahati,
Thiruvananthapuram  and
Bengaluru airports (whose
IBS licenses will expire on
May 31), the telcos noted
that “unlicensed ~entities
holding IP-I (infrastructure
provider-1)  registrations
from the Department of
Telecommunication”  had
approached the airport offi-
cials to deploy the IBS.

INFRA CLASH. Earlier, the companies had also opposed a
third-party agreement between the Mumbai Metro Rail
Corporation Ltd and ACES for IBS deployment

INFRA CONTROL

“We wish to clarify that un-
der current regulations,
such third-party vendors are
not permitted to deploy act-
ive telecom infrastructure.
Only TSPs holding valid

Universal Access Service Li-
censes (UASL) and spec-
trum rights are legally au-
thorised to install and
operate active IBS net-
‘works,” said the telcos in the
letter, referring to provi-

sions of the Telecommunica-
tion Act, 2023, and the Tele-
communication Right of
‘Way (RoW) Rules.

The companies asked that
they deploy the IBS in these
four airports without in-

volving  any  third-party
entities.
MARKET BOTTLENECKS

“Further, granting exclusive
rights to third parties for
managing both active and
passive IBS Infrastructure
risks creates a monopolistic
setup and establishing unne-
cessary bottlenecks,” said
telcos, warning of arbitrarily
high fees.

Earlier, the companies had
also opposed a third-party
agreement between the
Mumbai Metro Rail Corpor-
ation Ltd (MMRCL) and
ACES for IBS deployment at
Mumbai metro stations,
stating that the rates offered
by the MMRCL were
“unviable”.

‘India’s first communication

satellite will be ready by 2028

—
Vallari Sanzgiri
Mumbai

India’s first geostationary or-
bit (GSO) communication
satellite will be ready in
about three years, Pawan
Goenka, Indian National
Space Promotion and Au-
thorisation Centre  (IN-
SPACe) Chairman, told the
media at the ISRO office in
Mumbai. “IN-SPACe has fa-
cilitated one frequency to be
allotted to a private sector
player, who is now working
on launching that satellite. It
will probably take about
three years before it is
launched,” said Goenka.

The company in question
is the Hyderabad-based
Ananth Technologies Ltd
that has served as a big sup-
plier to ISRO. It will serve as
an operator while users will
lease out capacity to provide
telecom services.

SPACE ECONOMY

According to Goenka, the
32,000 crore project
provides Ananth Technolo-

US space biology firm Helogen buys India’s Vellon Space

Slndhu Hariharan
Chennai

The New York-based Helo-
gen Corporation, a space
biology and infrastructure
company, has acquired Vel-
lon Space, a space tech start-
up specialising in unmanned
space laboratories and mi-
crogravity research for bi-
otech industry. The terms of
the deal could not be ascer-
tained but sources said that
the outcome is strong for
Vellon Space and its in-
vestors and also marks Helo-
gen’s entry into India.

‘With the acquisition, Vel-
lon Space will become Helo-
gen’s operations in India.
Vellon Space founder and
CEO Kumar will assume the

role of Helogen’s VP Mission
Development for Middle
East & the Asia-Pacific.

INDIA ENTRY

Incorporated in Madurai but
with operations in
Bengaluru, Vellon Space is
building the technology
needed to undertake bio
pharma and other research
in unmanned space laborat-
ories. The start-up already
has early collaborations with
Indian Space Research Or-
ganisation (ISRO), IITs, and
other Indian research insti-
tutions, and focuses on ad-
vancing biomanufacturing
in space and contributing to
India’s ambitions in space
science, including ISRO’s
planned  Bharatiya Ant-
ariksha Station.

Helogen, by this acquisi-
tion, now gets an opportun-
ity to offer its advanced or-
bital biomanufacturing and
drug development technolo-
gies to a new wave of Indian
researchers and companies.

INSTITUTIONAL SUPPORT
Inaboost for R&D efforts of
Indian institutions, in the
short term, Helogen also
plans to equip higher educa-
tion and research institu-
tions with access to space-
based experimentation.

In the long term, Helogen
envisions becoming an in-
strumentation and science
mission partner for ISRO
with the space agency having
its ambitious plans of Bhar-
atiya Antariksha Station, tar-
geted for launch around

WELCOME EXPERTISE. Vellon Space is building the
technology needed to undertake bio pharma and other research

in unmanned space laboratories

2035. Helogen’s autonom-
ous orbital laboratories are
equipped with tech that
bring full capabilities of a
modern bio lab to space, in-
cluding systems for bioman-

ufacturing, analysis, and ge-
nomic sequencing. These
have the potential to reduce
drug development timelines
by 12 to 24 months, Helogen
claims. Helogen achieved its

Realty majors make a beeline for aslice of silver homes market

Alshwarya Kumar
Bengaluru

With India’s silver popula-
tion projected to double to
346 million by 2030, accord-
ingtoa JLL report, agrowing
number of developers are
making a beeline to address
the housing needs of senior
citizens.

Projects such as Antara by
Max Group, Riva by Tata
Housing, Parkside by Brigade
in Bengaluru’s Devanahalli,
and Saral Satya by DS Group
in Noida are being designed

specifically for this
demographic.
Rajit Mehta, MD and CEO

of Antara Senior Care, de-
scribes the trend as the next
big wave in real estate, com-
parable to how co-working
and co-living  disrupted
urban housing models.

“This is not justa demand-
driven segment; it’s also a
compelling new business
story,” he said.

Multiple factors are influ-
encing the evolution of
senior living in India: Rising
life expectancy, the growing
prevalence of age-related
health conditions, the break-
down of joint families, and
rapid urbanisation.

Presently, India has an es-
timated 18,000 units in the
organised senior living and
care segment.

REGION-WISE GROWTH
The southern region leads
the supply with a 62 per cent
share, driven by cities like
Chennai, Bengaluru, and
Coimbatore that offer fa-
vourable weather, robust
healthcare systems, and a
high base of NRI households.
The north — including
Haryana, Rajasthan, Ut-
tarakhand, and parts of Uttar
Pradesh — accounts for 25
per cent, while Maharashtra
and Gujarat contribute the
remaining 13 per cent, ac-
cording to CBRE Chairman
Anshuman Magazine.

Biocon Biologics secures
market access for Yesintek

—
Our Bureau
Bengaluru

Biocon Biologics, a biosimil-
ars company and subsidiary
of Biocon Ltd, secured mul-
tiple market access agree-
ments for Yesintek, a biosim-
ilar to Stelara, used for the
treatment  of common
chronic autoimmune dis-
eases.

The market access agree-
ments from numerous plans
represent over 100 million
lives in the US.

According to the com-
pany, Yesintek has already
been approved by major
pharmacy benefit managers
(PBMs) and insurers in the
US. This includes Express
Scripts adding it to the Na-
tional Preferred Formulary
(NPF), which was effective
from March 21.

Cigna has added it to its
commercial formulary be-
ginning on March 21;
UnitedHealthcare has added
Yesintek to several formular-

CcM
K

ies including commercial be-
ginning May 1; managed
Medicaid beginning March 1;
and Medicare beginning
June 1; and CVS Health and
Optum Rx have added Yesin-
tek beginning from July 1.

The biosimilar has also
been selected into other for-
mularies such as Navitus,
Costco  Health  Solutions,
MedImpact, Priority Health,
University of Pittsburgh
Medical Center (UPMC),
and several other regional
health plans.

Additionally, it has been
selected as the exclusive
Ustekinumab (the active in-
gredient in Yesintek) by Blue
Cross  Blue Shield of
Michigan (BCBSM), Florida
Healthcare Plan, and several
closed-door health systems.

Biocon Biologics stated it
is in the process of finalising
further agreements with ad-
ditional commercial carriers
aswell.

With inputs from businesslineintern
Nethra Sailesh
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GROWTH POTENTIAL. Developers are targeting India’s
growing senior population with specialised housing projects,
anticipating a $12-15 billion market by 2030

“The demand is immense,
but the supply is still catch-
ing up,” said Mehta. Accord-
ing to JLL estimates, there is
a requirement of 18 lakh
senior living units by 2030,
but current supply is just
50,000-60,000 units.

That’s a $3-4 billion mar-
ket today, with potential to
reach $12-15 billion.

The target audience is also
evolving. In Noida, many
buyers are aged 55-65, plan-

ning ahead for a comfortable
retirement, while in
Dehradun, most residents
are in their late 60s or early
70s. In Gurgaon, profession-
als many still working are
opting in early, anticipatinga
lifestyle transition over the
next five to six years, Mehta
said. However, the segment
is not without challenges.
“Only a miniscule percent-
age of the elderly have pen-
sion schemes or long-term

savings. Many rely on their
children or limited retire-
ment corpus,” added Mehta.
He added that there are also
no  robust  insurance
products that cover assisted
living or monthly care ex-
penses post 65-70 years of
age. “Another issue is the ab-
sence of well-defined regu-
latory  frameworks and
standards for senior care in
India.”

BEYOND THE METROS
While big players are focused
on metro cities, others like
Axon Developers are ex-
panding into semi-urban and
tourist locations.

“The market is unorgan-
ised with little presence bey-
ond metros,” said Ankit
Kansal of Axon. The com-
pany is developing retire-
ment homes in Sindhudurg,
North Goa, Tilari, Chamba,
Rishikesh, and Ayodhya, and
is planning future projects
along the Delhi-Jaipur Ex-
pressway, Coorg, and Alwar.

first launch in 2023 and has
since partnered with numer-
ous biotech institutions
worldwide.

Vellon Space CEO Kumar
said that Helogen’s orbital
biolab technology has the
potential to radically trans-
form how materials are man-
ufactured for space and it
can accelerate the develop-

Pawan Goenka,
Chairman, IN-SPACe

gies with a frequency owned
by the government. IN-
SPACe plans to free up 1-2
more such frequencies and
invite private players to
launch communication
satellites. Goenka reiterated
the government’s plans to
make India’s space economy
a $44 billion economy by
2033.

“We will bring the space
economy from $8 billion to
$44 billion by 2033. That
would amount to roughly
half a per cent of the GDP in
2033. Today, that number is
less than 0.1 per cent, per-
haps a 5.5 fold increase in
five years,” said Goenka. This
will be primarily led by the
communication sector con-

tributing $14.8 billion, fol-
lowed by navigation $9.3 bil-
lion, Earth observation $8
billion, satellite manufactur-
ing $4.6 billion, and by
ground networks and in or-
bit $2.5 billion.

Goenka estimated that
about $2-2.5 billion will be
invested in India’s space sec-
tor economy every year until
2033. “A lot of it will be in-
ternal investment by com-
panies like Tata and L&T.
Smaller companies will rely
on the investors and the gov-
ernment. So, together we
will be investing about $22
billion in the space sector by

He added that bringing in
investment for the space sec-
tor is one of IN-SPACe’s
biggest challenges, consider-
ing investors do not often
pay attention to deep-tech,
particularly space. For this
reason, Goenka said, the gov-
ernment established its own
31,000 crore VC fund for
space start-ups. Overall, the
government has put in at
least ¥3,500-%4,000 crore to
help the space industry.

AP government, Schneider
Electric India Foundation
ink pact for skills training

—
Our Bureau
Hyderabad

The Andhra Pradesh State
Skill Development Corpora-
tion has signed a Memor-

ment of next-generation | andum of Understanding
dici and ad d | with the Schneider Electric
structures. India  Foundation  to
“We essentially have a | strengthen skill develop-
strong foundation in micro- | mentinfrastructure.

gravity research and had
already partnered with mar-
quee institutions like the
IIT-Madras and now with
Helogen’s advanced capabil-
ities in this area, the result-
ing entity will scale faster,”
he told businessline.

The objective of the col-
laboration is to prepare a fu-
ture-ready workforce for
emerging sectors, such as
electronics, construction
and green energy.

The initiative includes the
establishment of 20 ad-

vanced training labs across
government ITIs, polytech-
nic colleges, and NAC train-
ing centres and the training
of over 9,000 youth for
industry.

The Schneider Electric In-
dia Foundation will invest
around 5 crore in training
equipment, consumables, di-
gital materials and the train-
ing of trainers (ToT) pro-
grammes. It will also provide
placement support to the
successful candidates.

The State agency
provide infrastructure and
mobilise students for the
training programmes, ac-
cording to arelease.

will

Karnataka starts SC sub-caste survey
for equitable reservation benefits

—
Our Bureau
Bengaluru

Following the contentious
caste census, Karnataka
Chief Minister ~Siddara-
maiah has announced a
State-level survey to gather
empirical data on the Sched-
uled Caste (SC) sub-castes.

The exercise, scheduled
from May 5 to 17, aims to
ensure equitable distribu-
tion of reservation benefits
and strengthen the State’s
commitment to  social
justice.

Addressing the media,
Siddaramaiah said, “This
survey ensures that no com-
munity is left behind in
Karnataka’s ~ development
journey.”

The survey will be con-
ducted in three phases:
door-to-door visits, special
camps, and an online self-

Lavender cultivation takes root in J&K economy

—
Gulzar Bhat
Srinagar

Afew years ago, during an ag-
riculture exposure tour to the
‘World Trade Centre in Mum-
bai, Akhtar Hussain Wani
(42), an agri-entrepreneur
from north Kashmir’s Bara-
mulla district, learned about
the growing demand for lav-
ender. Inspired, he began cul-
tivating lavender and has
since expanded it over three
kanals of land (about 1,500 sq
'm) in his native village Darwa
‘Wagoora.

“It offers high returns with
minimal input costs,” said
‘Wani.

Lavender, an aromatic
plant known for its soothing
fragrance and vibrant purple
flowers, is rapidly gaining
popularity among farmers in
Jammu and Kashmir.

The oil extracted from its
flowers is widely used in the
production of soaps, per-
fumes and  medicinal
products. According to Wani,
over 1,000 farmers in the Val-
leyhave already shifted tolav-

—

PURPLE YIELD. More than 2,500 farmers cultivate lavender
across J&K, with Bhaderwah emerging as a major centre wssar atveo

ender farming in recent
years. Official data suggest
that more than 2,500 farmers
cultivate lavender ~across
Jammu and Kashmir, with
Jammu division’s Bhaderwah
area emerging as a major
centre for largescale produc-
tion.

InJune 2023, Union Minis-
ter Jitendra Singh, while in-
augurating a two-day Lav-
ender Festival in the region,
declared Bhaderwah as the
‘Lavender Capital of India”
and a rising destination for
agri start-ups.

THE PURPLE REVOLUTION
Currently, lavender is cultiv-
ated across large swathes of

land in Jammu and Kashmir,
covering around 2,500 acres.

The Purple Revolution, an
initiative by the Ministry of
Science & Technology, seeks
to boost India’s aromatic
crop-based agro economy
through the Council of Sci-
entific and Industrial Re-
search’s (CSIR) Aroma Mis-
sion. The mission is focused
on enhancing farmers’ in-
comes and encouraging large-
scale commercial cultivation
of lavender.

Farmers who have
transitioned from maize to
lavender cultivation have seen
a dramatic rise in their annual
income, jumping from around
%40,000-%60,000 per hectare

to between 3.5 lakh and 36
lakh per hectare.

GROWING DEMAND
“Lavender yields net returns
of ¥5-6 lakh per hectare annu-
ally, making it a highly profit-
able alternative to traditional
crops,” a senior agriculture
scientist, who declined to be
quoted by his name, told busi-
nessline.

The annual domestic de-
mand for lavender oil in the
flavour and fragrance in-
dustry is estimated to range
between 30,000 and 40,000
kg. “Lavender is emerging as

declaration option. A one-
member commission
headed by retired High
Court Judge Nagamohan
Das will oversee the pro-
cess, he said.

MULTIPLE OPTIONS
Over 65,000 school teachers
have been deployed as enu-
merators, supported by su-
pervisors at a ratio of one
for every 10-12 surveyors.
Citizens can share their sub-
caste details through home
visits, attend special camps
between May 19 and 21, or
submit information online
from May 19-23, he said.
‘The move comes after the
Supreme Court, on August
1, 2024, ruled that States
can introduce internal
quotas  for  Scheduled
Castes, provided they have
empirical ~ backing.  The

Nagamohan Das Commis-
sion had earlier highlighted
the need for verified popula-
tion data before such
policies are implemented.
The commission is expec-
ted to submit its report
within 60 days of data col-
lection, after which the gov-
ernment will finalise revised
reservation frameworks.
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THE UGAR SUGAR WORKS LIMITED
Regd. Office : Mahaveernagar (Wakhar Bhag), SANGLI - 416416
CIN: L15421PN1939PLCO06738

NOTICE is hereby given that, the meeting of the Board of Directors of the
Company will be held on Monday, the 12" May, 2025, through Video Conference /
AVC, to approve and take on record Audited Standalone Financial Results and
‘Segment-wise Revenue Results for the quarter & year ended, 31" March, 2025,

Further In accordance with SEBI (Prohibition of Insider Trading) Regulations 2015,

for deaing n the securiies of tne Company shall emain closed for he Direcors,
Designated Employees and Insiders from 1 Aprl, 2025 to til 48 hours after the

. the Trading Window

= Sangli
 05-05-2025

For The Ugar Sugar Works Ltd.
Tushar V Deshpande
Company Secrelary

SECOND ADDENDUM TO FORM G
IN THE CORPORATE INSOLVENCY RESOLUTION PROCESS OF
INDRAJIT POWER PRIVATE LIMITED
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

This is Second Addendum to Form G published on April 12, 2025 and subsequent
128, timelines.

The revised timelines shall be as follows

No. RELEVANT PARTICULARS
.| Lest date for receipt of expression of

interest May 20, 2025

akey i in the fast-
growing natural and organic
personal care industry, which
is expanding at 8-10 per cent
annually, with strong demand
from export markets like the
US, the UAE, Japan, and
South Korea,” said the scient-
ist. He said, given the growing
demand, CSIR-IIM is actively
scaling up the area under cul-
tivation to establish a sus-
tainable production ecosys-
tem capable of meeting the
growing national and inter-
national demand.

oo

resolution applicants

Date of issue of provisional list of prospective

May 24,2025,

provisional ist

Tast date for submission of objections to

May 29, 2025

ks

applicants

Date of issue of final Iist of prospective resolution

Way 31,2025

Date of issue of information mermorandum.
evaluation matrix and request for resolution
plans to prospective resolution applicants

May 31, 2025

Lest date for submission of resolution plans

June 30, 2025

Note: All other detalls not s

Date: May 06, 2025
Place: Hyderabad

rocess email id to submit Expression of Interest
pecifically amended by this publication shall remain
sameas perthe Form G dated April 12, 2025

Resolution Professional of Indrajit Power Private Limited
IBBI Registration No. IBBI/IPA-002/IP-N01149/2021-2022/13806

Flat No. 1405, J Block, Rainbow Vistas, Green Hills Road,
Moosapet, Hyderabad, Telangana, 500018

Cirp.ippl1@gmail.com

For Indrajit Power Private Limi
Prakul Thadi

AFA valid up to December 31, 2025
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